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Date: 21/07/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE ARI JI T PASAYAT
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For Appellant(s) M. A Sharan, A S. G

M. S. Wasim A Qadri, Adv.
M. Amit Anand Tiwari, Adv.
Ms. Anil Kaityar, Adv.

M. D.S. Mbhra, Adv.

For Respondent(s) M. Rajiv Dutta, Sr.Adv.

Dr. Kail ash Chand, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Argunents heard.

Judgment reserved.
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